
ITEM NO.9               COURT NO.1               SECTION III-A

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal No. 1867/2006

MALIK MAZHAR SULTAN & ANR.                         Appellant(s)

                                VERSUS

U.P. PUBLIC SERVICE COMMISSION THROUGH 
ITS SECRETARY & ORS. Respondent(s)

(Counsel  for  the  High  Courts/States-  Odisha-  Mr.  Sibo  Shankar
Mishra, Mr. Shibashish Mishra, Madhya Pradesh- Mr. Arjun Garg/Ms
Mrinal Gopal Elker, Patna- Mr. Gaurav Agrawal/ Mr Samis Ali Kgan,
Madras- Anand Kannan/Dr. Joseph Aristotle S., Punjab- Mr. Ajay Pal,
Haryana- Dr. Monika Gusain and Mr. Vijay Hansaria (A.C.) require to
appear on 02-02-2023 
IA No. 152/2016 - APPLICATION FOR DIRECTIONS
IA No. 71428/2020 - APPLICATION FOR PERMISSION
IA No. 153/2017 - APPLICATION FOR PERMISSION FOR VARIATION IN TIME
IA No. 108508/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 103233/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 53466/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 117790/2017 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 99519/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 134427/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 35106/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 110757/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 177295/2018 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 6328/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 143127/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 139131/2019 - CLARIFICATION/DIRECTION
IA No. 126264/2019 - CLARIFICATION/DIRECTION
IA No. 186742/2019 - CLARIFICATION/DIRECTION
IA No. 124030/2020 - CLARIFICATION/DIRECTION
IA No. 4970/2022 - CLARIFICATION/DIRECTION
IA No. 108486/2019 - CLARIFICATION/DIRECTION
IA No. 23882/2020 - CLARIFICATION/DIRECTION
IA No. 157310/2021 - CLARIFICATION/DIRECTION
IA No. 148352/2019 - CLARIFICATION/DIRECTION
IA No. 190483/2022 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 31928/2019 - EXEMPTION FROM FILING O.T.
IA No. 139037/2019 - EXEMPTION FROM FILING O.T.
IA No. 31/2019 - EXEMPTION FROM FILING O.T.
IA No. 97891/2019 - EXEMPTION FROM FILING O.T.
IA No. 139136/2019 - EXEMPTION FROM FILING O.T.
IA No. 70330/2018 - EXTENSION OF TIME
IA No. 81776/2019 - EXTENSION OF TIME
IA No. 70324/2018 - EXTENSION OF TIME
IA No. 135200/2020 - EXTENSION OF TIME
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IA No. 29839/2019 - EXTENSION OF TIME
IA No. 187810/2019 - EXTENSION OF TIME
IA No. 99499/2020 - EXTENSION OF TIME
IA No. 153897/2019 - EXTENSION OF TIME
IA No. 200525/2022 - EXTENSION OF TIME
IA No. 13841/2020 - EXTENSION OF TIME
IA No. 148502/2021 - EXTENSION OF TIME
IA No. 190482/2022 - EXTENSION OF TIME
IA No. 37616/2021 - INTERVENTION APPLICATION
IA No. 6643/2022 - INTERVENTION APPLICATION
IA No. 186082/2018 - INTERVENTION APPLICATION
IA No. 113777/2019 - INTERVENTION APPLICATION
IA No. 183142/2018 - INTERVENTION APPLICATION
IA No. 178581/2018 - INTERVENTION APPLICATION
IA No. 108485/2019 - INTERVENTION APPLICATION
IA No. 6324/2020 - INTERVENTION/IMPLEADMENT
IA No. 139035/2019 - INTERVENTION/IMPLEADMENT
IA No. 134414/2020 - INTERVENTION/IMPLEADMENT
IA No. 186736/2019 - INTERVENTION/IMPLEADMENT
IA No. 124029/2020 - INTERVENTION/IMPLEADMENT
IA No. 109148/2020 - MODIFICATION
IA No. 190106/2019 - MODIFICATION OF COURT ORDER
IA  No.  81229/2022  -  PERMISSION  TO  FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)
 
WITH

SMW(C) No. 2/2018 (PIL-W)

(Counsel  for  H.C./States  Odisha-  Mr  Sibo  Shankar  Mishra/Mr
Shibashish Mishra, Madhya Pradesh-Mr. Arjun Garg/Mr. Mrinal Gopal
Elker,  Patna-Mr.  Gaurav  Agrawal/Samir  Ali  Khan,  Madras-Mr  Anand
Kannan/Dr.  Joseph  Aristotle  S.,  Punjab  &  Haryana-  Mr.  Ashok
Mathur/Mr Ajay Pal& Dr. Monika Gusain,& Mr. Vijay Hansaria (A.C.)

IA No. 135297/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 118504/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 54188/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 46287/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 111743/2019 - EXEMPTION FROM FILING O.T.
IA No. 65608/2019 - EXEMPTION FROM FILING O.T.
IA No. 6713/2019 - EXEMPTION FROM FILING O.T.
IA No. 46288/2020 - EXEMPTION FROM FILING O.T.
IA No. 65607/2019 - EXTENSION OF TIME
IA No. 77659/2019 - INTERVENTION APPLICATION)

SMW(C) No. 1/2017 (PIL-W)
[MR. ARVIND DATAR, SR. ADV (A.C.)]
 
Date : 02-02-2023 These matters were called on for hearing today.
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CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA
         HON'BLE MR. JUSTICE J.B. PARDIWALA

For Parties    
By Courts Motion, AOR

Ms. Aishwarya Bhati, ASG
Mr. R. Bala, Sr. Adv. 
Ms. Swarupma Chaturvedi, Adv. 
Ms. B.L.N. Shivani, Adv. 
Mr. Rustam Singh Chauhan, Adv. 
Mr. Arvind Kumar Sharma, AOR

Mr. Ejaz Maqbool, AOR
                   

Mr. Lakshmi Raman Singh, AOR
                   

Mr. Naresh K. Sharma, AOR
                   

Mr. Rana Ranjit Singh, AOR
                   

Mr. Anuvrat Sharma, AOR
                   

Mr. Naresh Kumar, AOR
                   

Mr. Karan Bharihoke, AOR
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Karun Sharma, Adv.
                   Mrs. Anupam  Nagom, Adv.
                   
                   Mr. Avijit Bhattacharjee, AOR
                   

Mr. Siddhartha Chowdhury, AOR
                   

Mr. G. Prakash, AOR
                   
                   Mr. K. Parameshwar, AOR
                   Ms. Arti Gupta, Adv.
                   Ms. Kanti, Adv.
                   
                   Mr. Raj Bahadur Yadav, AOR
                   

Mr. Krishnayan Sen, AOR
                   

Mr. Merusagar Samantaray, AOR
                   

Mr. Ranjan Mukherjee, AOR
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                   Mr. Kaushal Yadav, AOR
                   Mr. Nandlal Kumar Mishra, Adv.
                   Mr. Shafik Ahmed, Adv.
                   Ms. Yashoda Katiyar, Adv.
                   Mr. Tarun Mohan, Adv.
                   Ms. Pratima Singh, Adv.
                   Mr. Pramod Kumar, Adv.
                   Mr. Ritul Tandon, Adv.
                   
                   M/S PLR Chambers And Co., AOR
                   
                   Mr. Arjun Garg, AOR
                   Mr. Shobhit Jain, Adv.
                   Mr. S Mahesh Sahasranaman, Adv.
                   Mr. Aakash Nandolia, Adv.
                   Ms. Sagun Srivastava, Adv.
                   
                   Mr. Anil Shrivastav, AOR
                   
                   Mr. T. G. Narayanan Nair, AOR
                   

Mr. Shail Kumar Dwivedi, AOR
                   
                   Mr. Vipin Nair, AOR
                   Mr. Arindam Ghosh, Adv.
                   Mr. Karthik Jayashankar, Adv.
                   Mr. Anshuman Bahadur, Adv.
                   Mr. Vinayak Mishra, Adv.
                   
                   Mr. Suvendu Suvasis Dash, AOR
                   

M/S.  Parekh & Co., AOR
                   

Mr. Ashok Mathur, AOR
                   

Mr. Anil K. Jha, AOR
                   
                   Mr. Barun Kumar Sinha, AAG
                   Mr. Rajiv Shankar Dvivedi, Adv.
                   Ms. Tulika Mukherjee, AOR
                   Ms. Aastha Shrestha, Adv.
                   Mr. Beenu Sharma, Adv.
                   
                   Ms. A. Subhashini, AOR
                   

M/S.  Corporate Law Group, AOR
                   

Ms. Ruchi Kohli, AOR
                   

Mr. G. N. Reddy, AOR
                   

Mr. Sunil Kumar Verma, AOR
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Mr. Kamini Jaiswal, AOR

                   
Mr. Radha Shyam Jena, AOR

                   
                   Mr. Sahil Tagotra, AOR
                   Ms. Abhivyakti Banerjee, Adv.
                   
                   Mr. Kamlendra Mishra, AOR
                   

Mr. Kamal Mohan Gupta, AOR
                   

Mr. Prakash Kumar Singh, AOR
                   

Mr. Parijat Sinha, AOR
                   
                   Ms. Deepanwita Priyanka, AOR
                   
                   Mr. Mukesh Kumar Maroria, AOR
                   

Mr. R. Sathish, AOR
                   

Ms. Binu Tamta, AOR
                   
                   M/S. Arputham Aruna and Co., AOR
                   Mr. Avneesh Arputham, Adv.
                   Ms. Anuradha Arputham, Adv.
                   Mr. Ankit Sharma, Adv.
                   
                   Mr. Sibo Sankar Mishra, AOR
                   
                   Mr. Vijay Hansaria, Sr. Adv.
                   Ms. Sneha Kalita, AOR
                   Ms. Kavya Jhawar, Adv.
                   
                   Mr. Jagjit Singh Chhabra, AOR
                   

Ms. G. Indira, AOR
                   

Mr. Jatinder Kumar Bhatia, AOR
                   

Ms. Uttara Babbar, AOR
                   

Mr. K. K. Mohan, AOR
                   
                   Mr. Y. Raja Gopala Rao, AOR
                   Ms. Y. Vismai Rao, Adv.
                   Mr. Y. Ramesh, Adv.
                   Mr. Dhuli Gopi Krishna, Adv.
                   
                   Mr. Pradeep Misra, AOR
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Mr. Vishnu Sharma, AOR
Ms. Anupama Sharma, Adv. 
Mr. Amar Jyoti Sharma, Adv. 
Mr. Bir Inder Singh Gurm, Adv. 
Mr. Manish Kumar, Adv. 

                   
                   Ms. Preetika Dwivedi, AOR
                   Mr. Abhishek Mohanty, Adv.
                   
                   Mr. Gaurav Agrawal, AOR
                   

Mr. R. Nedumaran, AOR
                   

Ms. Asha Jain Madan, AOR
                   

Ms. Hemantika Wahi, AOR
                   

Ms. S. Janani, AOR
                   

Mr. Satish Pandey, AOR
                   
                   Mr. Maibam Nabaghanashyam Singh, AOR
                   Mr. Shakti Pattanaik, Adv.
                   Mr. Sanjeev Kumar Verma, Adv.
                   Mr. Vinod Pandey, Adv.
                   
                   Mr. M. R. Shamshad, AOR
                   

Mr. T. V. George, AOR
                   

Mr. Abhijit Sengupta, AOR
                   

Mr. T. V. Ratnam, AOR
                   

Mr. Malak Manish Bhatt, AOR
                   
                   Mr. P. I. Jose, AOR
                   Mr. James P. Thomas, Adv.
                   
                   Ms. Sumita Hazarika, AOR
                   

Mrs. Bina Gupta, AOR
                   

Mr. T. Mahipal, AOR
                   
                   Mr. Atul Sharma, AOR
                   
                   Mr. Arun K. Sinha, AOR
                   

Mr. Shibashish Misra, AOR
                   

Mr. B. Balaji, AOR
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                   Mr. Sunil Kumar Jain, AOR
                   Ms. Rashika Swarup, Adv.
                                   
                   Dr. Manish Singhvi, Sr. Adv.
                   Mr. Arpit Parkash, Adv.
                   Mr. Vikalp Sharma, Adv.
                   Mr. Milind Kumar, AOR
                   
                   Mrs. Naresh Bakshi, AOR
                   

Ms. Asha Gopalan Nair, AOR
                   
                   Mr. Ashwani Kumar, AOR
                   Mr. Anshay Dhatwalia, Adv.

                   Mr. Anandh Kannan N., AOR
                   
                   Mr. Samir Ali Khan, AOR
                   Mr. Abhimanyu Jhamba, Adv.
                   Ms. Thonpinao Thangal, Adv.
                   Ms. Hatneimawi, Adv.
                   
                   Mr. Krishnanand Pandeya, AOR
                   
                   Mr. Mahfooz Ahsan Nazki, AOR
                   Mr. Polanki Gowtham, Adv.
                   Mr. K V Girish Chowdary, Adv.
                   Mr. T Vijaya Bhaskar Reddy, Adv.
                   Mrs. T Vijaya Bhaskar Reddy, Adv.
                   Mr. Shaik Mohamad Haneef, Adv.
                   Ms. Rajeswari Mukherjee, Adv.
                   Ms. Niti Richhariya, Adv.
                   
                   Mr. Abhimanyu Tewari, AOR
                   Ms. Eliza Bar, Adv.
                   
                   Mr. Shuvodeep Roy, AOR
                   Mr. Deepayan Dutta, Adv.
                   Mr. Sai Shashank, Adv.
                   
                   Mr. Santosh Kumar-I, AOR
                   
                   Mr. Sumeer Sodhi, AOR
                   Mr. Devashish Tiwari, Adv.
                   Mr. Gaurav Arora, Adv.
                   
                   Ms. Aswathi M.K., AOR
                   

Mr. Shishir Deshpande, AOR
                   
                   Mr. Braj Kishore Mishra, AOR
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                   Mr. Vinod Sharma, AOR
                   
                   Mr. Kumar Anurag Singh, Adv.
                   Mr. Anando Mukherjee, AOR
                   Mr. Shwetank Singh, Adv.
                   
                   Mr. V. N. Raghupathy, AOR
                   Mr. Manendra Pal Gupta, Adv.
                   
                   Mr. Nishe Rajen Shonker, AOR
                   Mrs. Anu K Joy, Adv.
                   Mr. Alim Anvar, Adv.
                   
                   Mrinal Gopal Elker, AOR
                   Mr. Saurabh Mishra, AAG
                   Mr. Bharat Singh, AAG
                   Mrs. Mrinal Elker Mazumdar, Adv.
                   
                   Mr. Sandeep Sudhakar Deshmukh, AOR
                   
                   Mr. Ashok Kumar Singh, AOR
                   
                   Mr. Mahesh Thakur, AOR
                   Mr. Maibam Nabaghanashyam Singh, Adv.
                   Mr. Mahesh Thakur, Adv.
                   
                   Mr. Avijit Mani Tripathi, AOR
                   Mr. T.K. Nayak, Adv.
                   Ms. Marbiang Khongwir, Adv.
                   Mr. Kynpham V. Kharlyngdoh, Adv.
                   Mr. Daniel Lyngdoh, Adv.
                   
                   Ms. Astha Sharma, AOR

Mr. Ravinder Singh, Adv. 
Mr. Srisatya Mohanty, Adv. 
Ms. Raveesha Gupta, Adv. 
Mr. Sanjeev Kaushik, Adv. 
Ms. Mantika Haryani, Adv. 
Mr. Shreyas Awasthi, Adv. 
Mr. Himanshu Chakravarty, Adv. 
Mr. Dev Vrat Singh, Adv. 
Ms. Muskan Surana, Adv. 

                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   Mr. Som Raj Choudhury, AOR
                   Mrs. Shrutee Aradhna, Adv.
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                   Mr. Ajay Pal, AOR
                   Mr. Mayank Dahiya, Adv.
                   Ms. Sugandh Rathor, Adv.
                   Ms. Bhupinder, Adv.
                   Ms. Priyanka C., Adv.
                   Ms. Aashna Gill, Adv.
                   
                   Mr. Rohit K. Singh, AOR
                   
                   Mr. Narendra Kumar, AOR
                   Mr. Raghvendra Kumar, Adv.
                   Mr. Raghvendra Kumar Dubey, Adv.
                   Mr. Anand Kumar Dubey, Adv.
                   Ms. Rajlakshmi Singh, Adv.
                   Mr. Rajiv Kumar Sinha, Adv.
                   Mr. Simanta Kumar, Adv.
                   Mr. Amit K Pateriya, Adv.
                   Mr. Jainendra Ojha, Adv.
                   Mr. Sunil Saraogi, Adv.
                   
                   Mr. M. Yogesh Kanna, AOR
                   
                   Mr. S. Udaya Kumar Sagar, AOR
                   Mr. Lakshay Saini, Adv.
                   
                   Mr. Gopal Singh, AOR
                   Mr. Adarsh Upadhyay, AOR
                   
                   Mr. Jaideep Gupta, Sr. Adv.
                   Mr. Kunal Chatterji, AOR
                   Ms. Maitrayee Banerjee, Adv.
                   Mr. Rohit Bansal, Adv.
                   Ms. Kshitij Singh, Adv.
                   
                   Mr. Gurmeet Singh Makker, AOR
                   
                   Mr. Chirag M. Shroff, AOR
                   
                   Mr. Shreekant Neelappa Terdal, AOR
                   Mr. Wasim Qadri, Adv.
                   Ms. Neela Kedar Gokhale, Adv.
                   Mr. Pratyush Shrivastava, Adv.
                   Ms. Chitrangda Rashtrawara, Adv.
                   
                   Mr. Aravindh S., AOR
                   Ms. Uma Bhuvaneshwari, Adv.
                   Mr. Abbas.b, Adv.
                   
                   Mr. Ardhendumauli Kumar Prasad, AOR
                   
                   Mr. V. N. Raghupathy, AOR
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                   Mr. Manendra Pal Gupta, Adv.
                   
                   Ms. Astha Sharma, AOR
                   
                   Mr. Abhinav Mukerji, AOR
                   Mr. Akshay C. Srivastava, Adv.
                   Mrs. Pratishtha Vij, Adv.
                   
                   Mr. Narendra Kumar, AOR
                   Mr. Raghvendra Kumar, Adv.
                   Mr. Raghvendra Kumar Dubey, Adv.
                   Mr. Anand Kumar Dubey, Adv.
                   Ms. Rajlakshmi Singh, Adv.
                   Mr. Rajiv Kumar Sinha, Adv.
                   Mr. Simanta Kumar, Adv.
                   Mr. Amit K Pateriya, Adv.
                   Mr. Jainendra Ojha, Adv.
                   Mr. Sunil Saraogi, Adv.
                   
                   Mr. Somesh Chandra Jha, AOR
                   
                   Mr. Sanjay Kumar Tyagi, AOR
                   Mr. Sanjay Kumar Tyagi Aor, Adv.
                   Mr. Sanjay Kumar, Adv.
                   Mr. Prabhat Kumar Rai, Adv.
                   Mr. Mimansak Bhardwaj, Adv.
                   
                   Mr. Ashwani Kumar, AOR
                   Mr. Anshay Dhatwalia, Adv.
                   
                   Mr. Ankit Goel, AOR
                   
                   Mr. Jaideep Gupta, Sr. Adv.
                   Mr. Kunal Chatterji, AOR
                   Ms. Maitrayee Banerjee, Adv.
                   Mr. Rohit Bansal, Adv.
                   Ms. Kshitij Singh, Adv.
                   
                   Mr. Tapesh Kumar Singh, AOR
                   Mr. Tapesh Kumar Singh, A.A.G.
                   Mr. Aditya Pratap Singh, Adv.
                   
                   Ms. Preetika Dwivedi, AOR
                   Mr. Abhishek Mohanty, Adv.
                   
                   Ms. Sakshi Kakkar, AOR
                   Mr. Shree Pal Singh, AOR
                   
                   Mr. Sahil Tagotra, AOR
                   Ms. Abhivyakti Banerjee, Adv.
                   
                   Mr. Maibam Nabaghanashyam Singh, AOR



11

                   Mr. Shakti Pattanaik, Adv.
                   Mr. Sanjeev Kumar Verma, Adv.
                   Mr. Vinod Pandey, Adv.
                   
                   Mr. Sanjai Kumar Pathak, AOR
                   Mr. Arvind Kumar Tripathi, Adv.
                   Mrs. Shashi Pathak, Adv.
                   
                   Shri. Gaichangpou Gangmei, AOR
                   Mr. Sunny Choudhary, AOR
                   Mr. Rohit K. Singh, AOR
                   
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Bharat Bagla, Adv.
                   Ms. Kirti Dadheech, Adv.
                   
                   Mr. Arjun Garg, AOR
                   Mr. Shobhit Jain, Adv.
                   Mr. S. Mahesh Sahasranaman, Adv.
                   Mr. Aakash Nandolia, Adv.
                   Ms. Sagun Srivastava, Adv.
                   
                   Mr. Naresh K. Sharma, AOR
                   
                   Mr. Sumeer Sodhi, AOR
                   Mr. Devashish Tiwari, Adv.
                   Mr. Gaurav Arora, Adv.
                   
                   Mr. Sunil Kumar Jain, AOR
                   Ms. Rashika Swarup, Adv.
                   
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Dr. Monika Gusain, AOR
                   
                   Ms. Uttara Babbar, AOR
                   
                   M/S. Arputham Aruna And Co, AOR
                   Mr. Avneesh Arputham, Adv.
                   Ms. Anuradha Arputham, Adv.
                   Mr. Ankit Sharma, Adv.
                   
                   Mr. Guntur Prabhakar, AOR
                   
                   Mr. Anandh Kannan N., AOR
                   
                   Mr. Mahfooz Ahsan Nazki, AOR
                   Mr. Polanki Gowtham, Adv.
                   Mr. K V Girish Chowdary, Adv.
                   Mr. T Vijaya Bhaskar Reddy, Adv.
                   Mrs. T Vijaya Bhaskar Reddy, Adv.
                   Mr. Shaik Mohamad Haneef, Adv.
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                   Ms. Rajeswari Mukherjee, Adv.
                   Ms. Niti Richhariya, Adv.
                   
                   Ms. Hemantika Wahi, AOR
                   
                   Mr. Samir Ali Khan, AOR
                   Mr. Abhimanyu Jhamba, Adv.
                   Ms. Thonpinao Thangal, Adv.
                   Ms. Hatneimawi, Adv.
                   
                   M/S. Plr Chambers And Co., AOR
                   

Ms. Ranjeeta Rohatgi, AOR
                   

Mr. Gurmeet Singh Makker, AOR
                   

Mr. Gautam Narayan, AOR
                   

Sayaree Basu Mallik, AOR
                   

Mr. Ashok Mathur, AOR
                   

Mr. Kamlendra Mishra, AOR
                   

Ms. Purnima Krishna, AOR
                   
                   Mr. Avijit Mani Tripathi, AOR
                   Mr. T.k. Nayak, Adv.
                   Ms. Marbiang Khongwir, Adv.
                   Mr. Kynpham V. Kharlyngdoh, Adv.
                   Mr. Daniel Lyngdoh, Adv.
                   
                   Mr. Sandeep Sudhakar Deshmukh, AOR
                   
                   Mr. Talha Abdul Rahman, AOR
                   
                   Mr. Omprakash Ajitsingh Parihar, AOR
                   Mr. Dushyant Tiwari, Adv.
                   Ms. Supriya Pandita, Adv.
                   Ms. Praveen Bhatia, Adv.
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
                  Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   Mr. Malak Manish Bhatt, AOR
                   
                   Mr. Chirag M. Shroff, AOR
                   
                   Mr. Abhimanyu Tewari, AOR
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                   Ms. Eliza Bar, Adv.

Mr. Siddharth, AOR
Mr. Amit Kumar Agrawal, Adv. 

Mr. Amit Anand Tiwari, AAG
Dr. Joseph Aristotle S., AOR
Ms. Devyani Gupta, Adv. 
Ms. Tanvi Anand, Adv. 
Mr. Shobhit Dwivedi, Adv. 

                   
          UPON hearing the counsel the Court made the following
                             O R D E R

STATE OF ODISHA

1 The  Centrally  Sponsored  Scheme1 which  has  been  implemented  by  the

Department  of  Justice,  Ministry  of  Law  and  Justice,  Government  of  India  was

extended from 1 April  2017 to 31 March 2020 with a Central  share of Rupees

Three Thousand Three Hundred and Twenty Crores (Rs 3320 Crores). 

2 The Union Government has approved the continuance of the CSS for another five

years from 2021-22 to 2025-26 with a financial outlay of Rupees Nine Thousand

Crores [including the Central share of Rupees Five Thousand Three Hundred and

Nine Crores (Rs 5309 Crores)]. 

3 The fund sharing pattern in the scheme is 90:10 as between the Centre and the

States  for  eight  North  Eastern  and  two  Himalayan  States  and  60:40  for  the

remaining States.  

4 According to the note which has been submitted by the Amicus Curiae, an amount

of Rs 60.40 Crores under the CSS was allocated in terms of an action plan dated

26  July  2022  of  the  High  Court  of  Orissa  which  was  in  response  to  a

communication dated 29 April 2022 of the Joint Secretary, Government of India

(Department of Justice) and a letter dated 10 May 2022 of the Home Department,

Government of India. 

1 “CSS”
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5 The data which has been made available to the Court by Ms Aishwarya Bhati,

Additional  Solicitor  General  indicates  that  for  the  financial  year  2019-20  an

amount of Rs 35.69 Crores was released to the State of Odisha.  Thereafter, for

the financial years 2020-21, 2021-22 and 2022-23 no amounts were released.

6 According  to  the  note  submitted  by  the  Department  of  Justice,  the  utilisation

certificates for the unspent balance of Rs 22.44 Crores for the financial year 2019-

20 has not been submitted.  On the other hand, the Amicus Curiae has drawn

attention  to  a  communication  dated  17  December  2022  of  the  Additional

Secretary to the Government of Odisha in the Home Department to the Ministry of

Law and Justice, Government of India indicating that the State Government has

utilized  more  than  75  per  cent  of  the  central  assistance  released  during  the

financial  year 2018-19 and 2019-20 and that utilization certificates have been

furnished to the Union Government.  Hence, the State Government has sought

release of the central assistance in favour of the State of Odisha during financial

year 2022-23. 

7 There is evidently a mismatch between the data which has been submitted by the

Department  of  Justice  on  the  one  hand  and  the  communication  dated  17

December 2022 of the State Government noted above.  In order to reconcile the

actuals, we direct that within a period of two weeks, a meeting shall be convened

on a virtual platform between the :

(i) Department of Justice, Ministry of Law and Justice, Government of India;

(ii) Law Secretary to the Government of Odisha;

(iii) Additional Secretary, Home Department, Government of Odisha; and

(iv) Registrar General, High Court of Orissa.
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8 The purpose of the meeting shall be to ensure a reconciliation of the utilization

certificates stated to have been submitted by the Government of Odisha.  Once

this exercise is completed, this Court shall be apprised, on the next date of listing,

of the balance which is allocable to the State of Odisha for the financial year 2022-

23 and the date by which it shall be released. 

9 Upon  the  requirement  of  the  utilization  certificates  being  duly  fulfilled,  it  is

necessary that the amount is released at the earliest to the SNA Account so that

the  amount would  not  lapse with  the impending end of  the financial  year  on

31 March 2023.  

10 It needs to be clarified that the amount of Rs 60.40 Crores will have to be shared

in the ratio 60:40 between the Union Government and the Government of Odisha.

The breakup of this figure is evaluated at Rs 36.24 Crores (Central Share) and Rs

24.16 Crores (State Share) in a communication dated 3 December 2022 of the

Registrar (Vigilance), High Court of Orissa to the OSD-cum-Additional Secretary to

the Government of Odisha, Home Department.  

11 Once the position is clarified, as in the manner of the release of the central share

by the Central Government, the State of Odisha shall also release its part of the

share to the SNA Account for utilization. 

12 The  next  aspect  which  requires  to  be  considered  is  the  demand  of  funds

amounting to Rupees  722.4868 Crores  which has  been made under the State

Sector Scheme for the financial year 2023-24 for infrastructure development of

the District Judiciary, to the State Government in the Home Department. 

13 On this aspect, we direct that the Finance Secretary to the Government of Odisha,

shall file an affidavit within a period of two weeks indicating the steps which have

been taken to meet the demands of the High Court and setting out clearly the

period within which the funds shall be transferred to the SNA Account. 
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14 During the course of the District Judges’ Conference 2022, it was resolved that the

District  Judges  in  coordination  with  the  District  Administration  shall  identify

suitable sites for construction of residential quarters for Judicial Officers and staf

and construction of transit accommodation.  

15 A communication dated 13 April 2022 was addressed to all the District Judges.

Likewise all the District Judges have been directed by the High Court to submit

certificates regarding the availability of  litigation free land for undertaking the

construction of new court buildings and residential quarters. 

16 We direct the Registrar General, High Court of Orissa and the Law Secretary to the

Government  of  Odisha  to  file  a  joint  affidavit  within  a  period  of  two  weeks

indicating:

(i) The exercise which has been carried out of identifying land sites for the

purpose of construction of court buildings and residential quarters in

pursuance of the communications of the High Court noted above;

(ii) The date of communication of the requests by the High Court to the

State Government; and

(iii) The timelines within  which the requests  of  the High Court  shall  be

addressed.

17 The Chief Secretary, Government of Odisha shall convene a meeting with the Law

Secretary to the Government of Odisha and the Registrar General, High Court of

Orissa for the purpose of verification of the aspects which have been noted above

and a comprehensive statement shall be filed in this Court before the next date of

listing  in  regard  to  the  timelines  within  which  land  shall  be  provided  for

construction of court buildings and residential quarters in terms of the requests

made by the High Court. 
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STATE OF BIHAR

18 In order to facilitate the issues pertaining to the State of Bihar being resolved till

the next date of listing in terms of the time schedule already prescribed, we have

requested Mr Gaurav Agrawal, Amicus Curiae to visit Patna on 5 February 2023.

The Registrar General of the High Court of Judicature at Patna shall take steps to

convene  a  meeting  with  the  Chief  Secretary,  Government  of  Bihar  (or  in  his

absence any other senior Secretary of the Government of Bihar conversant with

matters pertaining to the proposals for finance and infrastructure for the State

Judiciary)  and  a  representative  of  the  Bihar  Public  Service  Commission.

An efort shall be made at this meeting to resolve the outstanding issues and a

composite statement shall be filed before this Court on the status of the matter on

this aspect.  

19 As  requested  by  Mr  Vijay  Hansaria,  Amicus  Curiae,  the  Union  Public  Service

Commission(UPSC) is deleted from the array of parties in view of the notice dated

7 March 2008 issued by the Registry of this Court. 

20 List the matters on 7 February 2023. 

(MANISH ISSRANI)                                (SAROJ KUMARI GAUR)
COURT MASTER(SH)                               ASSISTANT  REGISTRAR
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